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railwaymen strike of 1975 and whether
there is any proposa] to reinstate them;

and

(b) if so, what are the modalities

thereof?

THE MINISTER QOF RAILWAYS
(SHRI GEORGE FERNANDES): (a)
and (b) Information is being collected
and will be laid on the Table of the
Sabha,

Wholesale and retail
commodities

prices of essential

2274, KUMARI ALIA:
SHRIMATI VEENA VERMA:
SHRI KAPIL VERMA:

‘Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:

(a) what were the retail and wholesale
prices of essential commodities such as
and
vegetable oil and kerosene oil monthwise

during the last six months; and

wheat, tice, tea, sugar, mustard oil

(b) measures taken to bring down the
prices?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (SHR] NATHU RAM
MIRDHA): (a) A statement showing the
months-wise average retail prices and
whole sale price indices of specified essen-
tial commodies from September, 1989 to
February, 1990 is given in  Annexure,
[See Appendix CLIII, Annexure No. 97].

(b) The Government has accorded
highest priority to check the rising trend
in prices of essential commodities, Both
long ¥wm and short term measures are
being taken for the purpose,
sures takem by the Government

The mea-
broadly

[ RAJYA SABHA ]

to Questions 152

include steps to increase i:rod_uction of
essential ‘commodities like sugar, edible
oils and tea etc, which are in short supply,
effective

procurement and buffer stock-

ing operations of foodgrains, strengthen-
ing of Public Distribution System, moni-
toring of prices and availability situation,
strict enforcement of the provisions of
the Essentia] Commodities. Act and other
regulatory measures and augmenting do-
mestic supplies through imports,  where-
ever necessary, so as to check any abnor-
mal rise in the prices of essential com-

modities.

Panel of selecteq SC/ST candidates in

Ccwc
2275. SHRI ANAND PRAKASH
GAUTAM: Will the Minister of FOOD

AND CIVIL SUPPLIES be pleased to
refer to Unstarred Question 2717 given
in the Rajya Sabha on the 17th March,
1989 and state:

(a) the number of posts reduced/in-
creased due to re-organisation of Fngi-

neering Division, postwise;

(b) the number of posts for SC/ST and
others affected by re-organisation in rela-
tion to promotion/recruitment;

{c) whether outstanding backlog for
SC/ST before re-organisations in respect
of Sectional Officer (Civil/Electrical) and
others, had been fulfilled; and

(d) whether BOD, of the Central
Warchousing Corporation had  approved
the re-organisations set up and the same
was in accordance with the pattern of
CPW.D,

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (SHRI NATHU RAM
MIRDHA): (a) The information is a%
follows:



